Statement-I/

Production of Textile items

Items Units ~ 2005-06 2006-07 2007-08 2008-09 April Prov
(Prov.)  2009-10 2008-09

Man Made Fibre Mn kg 968 1139 1244 1067 103 99

Cotton Yarn Mn kg 2521 2824 2948 2898 245 242
Man Made filament Mn kg 179 1370 1509 1416 127 121

yarn

Fabrics (including Mn sq 49577 53389 56025 54966 4849 4550
Khadi wool. and silk) mtr

MSP of cotton
[12099. SHRJ RAJIV PRATAP RUDY : Will the Minister of TEXTILES be pleased to state:

(a) whether it is a fact that there is a dispute between Textile and Agriculture Ministry over
minimum support price of cotton;

(b) whether it is a fact that the Textile Ministry is considering on selling cotton at international
prices; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI PANABAKA LAKSHMI):
(a) No Madam.

(b) No Madam.
(c) Does not arise, in view of above.
Funds disbursed under TUFS
2100.SHRI S. ANBALAGAN : Will the Minister of TEXTILES be pleased to state:

(a) the details of the funds disbursed under Technology Upgradation Fund Scheme (TUFS),
State-wise, during each of the last three years;

(b) the number of textile units benefited during the period;

(c) whether TUFS will be granted to handloom units to upgrade to powerlooms;
(d) if so, the details thereof; and

(e) ifnot, the reasons therefore?

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI PANABAKA LAKSHMI):
(a) Funds under the scheme are released through the nodal agencies/co-opted institutions to the
identified segments of the industry for the projects in conformity with the scheme and financial norms
of the Financial Institutions concerned. Statewise progress under TUFS is given in the Statement
(See below). The quantum of fund released during the last three year is as follows :-

|] Original notice of the question was received in Hindi.
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(Amount in rupee crores)

Year Amount
2006-07 823.92
2007-08 1143.37
2008-09 2632.00

(b) The Government has disbursed subsidy amounting to Rs. 4599.29 crores in respect of
20479 applications during 2006-07 to 2008-09.

(c) to (e) There is no separate provision under the scheme for handloom units to upgrade to
powerlooms. However the benefits under the scheme are available to any other units fulfilling the
eligibility criteria. The funds released during the period 2006-07 to 2008-09 for the decentralized
powerloom sector under 20% CLC scheme are as under:-

(Amount in rupee crores)

Year Amount

2006-07 59.86

2007-08 44.95

2008-09 32.48
Statement

Progress of TUFS (State-wise/ Nodal Agency-wise) (Provisional)
(01.04.1999 to 31.03.2009 )

(Rs.in crore)

Sanctioned Disbursed
Sl. State/U.T. Sector No. of project Amount No. of Amount
No. applications ~ Cost * application
1 2 3 4 5 6 7 8
1 Andhra Pradesh NonSSI 303 7796.1 3838.1 302 3183.83
SSI 74 117.99 81.38 74 71.06
377 7914.09 3919.49 376 3254.89
2 Chandigarh (UT) Non SSI 21 307.55 162.46 21 148.02
SSI 3 330.06 21.14 3 21.14
24 637.61 173.60 24 169.16
3 Dadra and Nagar Non SSI 4 539.68 454.26 41 357.09
SSI i 15.87 6.35 1 6.35
52 555.55 460.61 52 381.44
4 Daman and Diu (UT) Non SSI 15 423.86 64.38 15 64.17
SSI 4 12.15 11.48 4 5.44
19 436.01 75.86 19 69.62
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1 2 3 4 5 6 7 8
5 Delhi (UT) Non SSI 203 3572.33 1517.83 202 1268.13
SSI 216 241.39 131.27 216 117.31
119 3813.72 1649.11 118 1385.45
6 Gujarat Non SSI 902 13953.13  5398.42 901 4362.16
SSI 10271 2687.90 1869.09 10271 1515.59
11173 16641.04  7267.50 11172 5877.76
7 Haryana Non SSI 218 2061.98 1208.31 207 1069.96
SSI 404 484.74 237.92 364 172.37
622 2546.72 1446.23 571 1242.33
8 Himachal Pradesh Non SSI 27 824.95 377.26 27. 365.95
SSI 7 11.13 5.02 7 4.88
34 836.08 382.28 34 370.83
9 Jammu and Kashmir  Non SSI 22 612.45 447.24 22 337.84
SSI 0 0.00 0.00 0 0.00
22 612.45 447.24 22 337.84
10 Jharkhand Non SSI 3 48.50 29.80 3 18.00
SSI 0 0.00 0.00 0 0.00
3 48.50 29.80 3 18.00
11 Karnataka Non SSI 173 2213.23 1180.46 173 1049.20
SSI 256 198.33 137.69 234 102.41
429 2411.56 1381.14 407 1151.61
12 Kerala Non SSI 47 1395.82 479.69 45 390.30
SSl 19 17.07 10.52 19 7.80
66 1412.89 490.21 64 398.11
13 Madhya Pradesh Non SSI 59 1662.84 750.73 58 650.92
SSI 14 6.20 8.46 14 8.05
73 1569.04 759.19 72 658.96
14 Maharashtra Non SSI 1096 36263.65 15708.56 1093 13733.69
SSI 788 4105.66 544.75 781 443.92
1884 40369.31  16253.31 1874 14177 .61
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1 2 3 4 5 6 7 8
15 Orissa Non SSI 1 3.75 2.75 1 2.75
SSI 1 2.09 1.34 1 0.92
2 5.84 4.09 2 3.67
16 Pondicherry Non SSI 2 45.57 33.65 2 30.28
SSI 0 0.00 0.00 0 0.00
2 45.57 33.65 2 30.28
17 Punjab Non SSI 620 26990.18 11637.8 616 8147.34
SSI 1857 1153.85 604.53 1853 497.79
2477 28144.03  12242.3 2469 8645.13
18 Rajasthan Non SSI 632 20805.40  4781.73 631 4265.14
SSI 317 382.81 192.79 317 177.99
949 21188.21  4974.52 948 4443.13
19 Tamil Nadu Non SSI 2467 30066.55  16701.11 2463 14910.79
SSI 3214 3036.48 2024.36 3206 1855.39
5681 33103.03  18725.5 5669 16766.18
20 Uttar Pradesh Non SSI 92 2983.14 1047.70 92 972.60
Ssl 89 106.43 53.99 86 45.28
181 3089.56 1101.70 178 1017.88
21 Uttarakhand Non SSI 4 269.65 119.03 4 74.97
SSI 1 0.15 0.1 1 0.1
5 269.79 119.14 5 75.08
22 West Bengal Non SSI 78 1062.24 562.05 78 415.57
SSI 113 125.87 82.97 113 64.69
191 1188.11 645.02 191 480.25
TOTAL : Non SSI 7026 1563802.54 66493.32 6997 556836.71
Ssl 17659 13036.16  6025.17 17575 5118.50
24685 166838.70 72518.49 24572 60955.21
NOTE:

1. * Project cost would include equity (non-loan amount), loan for non-TUF eligible investment.

2. Govt. Outflow under TUFS is around 5% of the disbursed amount.
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